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transferred to the University by the
State Government

The total financial assistance to be
made available to the Unfiversity in
the State Plan is Rs 8 crores ICAR
assistance wili be available to the
extent of Rs 25 crores

The University, within the resources
available, has tried to achieve inte-
gration of teaching, research and ex-
tension and has also strengthened and
fmproved programmes in these direc-

tions .

12.00 brs
PAPERS LAID ON THE TABLE

NoTiFicaTiON UNDER TamiL Naou
PAYMENT OF SALARIES ACT, 195]

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMETARY
AFFAIRS (SHR] K RAGHU RAM-
AJIAH) ] beg to lay on the Tible a
copy of Notification No GO Ms 1141
(Hindi and Engl sh versions) published
in Taml Nadu Government Gacette
dated the 5th May 1976 muhing certain
amendment to the Tamil Nadu Legisla
ture (Free Transit by Railways) Rules
1975 under sub-section (3) of section
14 of the Tamul Nadu Pavment of
Salaries Act 1951 read with clause ()
(1v) of the Proclamation cated the
31st January 1976 1ssued by tne presi-
dent 1n relation to the State of Tamil
Nadu [Placcd 1 Library jee No L7
11078/76)

ANNUAL RLPORT OF CENTRAI BOARD FOP
PREVENTION AND CONTRO! Or WATE!
PorruTion rFor 1975-76 Atpit REPORT
ACCOUNTs FOR 1974-75, PRESIDENT S
Acts UNDER TAMIL NADU STATE LUGIS
LATURE (DELEGATION OF POWERS) ACT
1976 AND NOTIFICATIONS UNDER URBAN
Lanp (CEILING & REecuiz1ioN) AcS
1978

"HE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS
ING (SHR] H K L BHAGAT) 1 bep
to lay on the Tabie:—
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Papers Lad 230

1y A copy of the Annual Report
(Hindi and English versions) of the
Central Board for Prevention and
Control of Water Pollution, for the
year 1975-76, under sub-section (1)
of gection 39 of the Water (Preven-
tion and Control of Pollution) Act,
1974. [Placed in Library. See No
LT-11079/76 )

(2) A copy of the Audit Report
{Hind1 and Enghsh versions) on the
accounts of the Central Board for
Prevention and Control of Water
Pollution for the year 1974-75. under
sub-section (6) of section 40 of the
Water (Prevention ang Control of
Pollution) Act. 1974 [Placed 1n
Library. See No LT 11080/76 }

(3) A copy each of the following
Presidents Acts (Hinda and ‘Enghsh
versions) under sub-section (3) of
stction 3 of the Tamil Nadu Staie
Legislature (Delegation nf Powers)
Act, 1976 —

(1) The Madras City Muniapal
Corporation Taml Nadu
District Municipalities and
Tamul Nadu Panchayats
(Amendment), Act 1973 (Pre.
smdents Act No 22 of 1976)
published 1n Gazette of India
dated the 1st June 1376

(n) The Tamil Nadu Local Authori-
ties Laws (Amendment) Act
1976 (Presidents Act No 23 of
1976) published in Gizette of
India dated the 1st June 1976

(13y The Tamil Nadu Mumgc pal
Counci)g (Appointment ol
Special Office1s) Act, 1976
(Preidents Act No 28 of
1976) published in Cazctte of
India dated the 25th June,
1976

(iv) 'The Coimbatore Muniupal
Council (Appointment  of
Speciai Officery Amendment
Act, 1876 (President’s Act No
29 of 1976) published in
Gazette of India dated the 251h
June, 1976 (Plicvd wn La-

brary See No LT 11091/76]
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(4) A copy each of the following
Notifications under sub-section (3)
of section 46 of the Urban Land
(Ceiling and Regulation) Act, 1976
together witn an explanatory me-
morandum:

(i) G.S.R, 493 (Hindi and Enghsh
versions) published in Gazette
of India dated the 3rd April,
1976 contamning corrigendum to
G.S.R, 85(B) dateg the lith
February, 1976.

(i1) GS.R. 716 (Hindi version)
published in Gazette of India
dated the 22nd May, 1976
containing corrigendum to the
Hindi version of Notification
No. G.8.R, 85(E) dated the 17th
February, 1976,

(iii) the Urban Land (Ceiling and
Regulation) Amendment Rules,
1976 (Hindi and English ver-
sions) publisheq in Notifica-
tion No, G.S.R. 685, in Ga-
zette of India dated the 15th
May, 1976.

(iv) The Urban Land (Ceilng ard
Regulation) Second Amend-
ment Rules, 1976 (Hindi and
English versions) publisheq
Notification No. G.S.R. 718 1n
Gazette of India dated the
22nd May, 1976.

[Placed in Library. See No LT-11082/
76}

HoOUSEHOLD ELECTRICAL APPLIANCES
(QuaLiry CoONIroL) ORDER, 1976

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI B.
P. MAURYA): I beg to lay on fhe
Table a copy of the Household Electri-
cal Applianeeg (Quality Control) Order,
1976 (Hindi and English vorsions)
published 1n Noufication No, §. O, 388
(E) in Gazette of India dated the :lst
May, 1976, under sub-section (6) of
section 3 of the Essential Commodities
Act, 1955

[Placeq in Library. See No. LT-11083 /
76}
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FivaL Rerorr 1976 oF Wakr InquiRy
ComMurrree, STATEMENTS, NOTIFICATIDNS,
PRESIDENT'S Acts £TC

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND TRRIGATION (SHRI SHAH- *
NAWAZ KHAN): 1 beg to lay “‘on
the Table—

(1) A copy of the Final Report 1976
of Wakf Inquiry Committee—Parts

1&IIL

(2) A statement (Hundi and Er.glish
versions) explaining the reasons for
not laying simultaneously the Hindi
version of the Report.

{Placed in Library. Sce No. LT-11084/
76.]

(3) A copy each of the following
Notifications (Hindi and English ver-
sions) under sub-section (6) of section
3 of the Essentia] Commodiiies Act,
1955 —

(i) The Sugarcane {Control)
Amendment Order. 1976, pub-
Lshed n Noufication No.
G.S.R. 484(E), 1n Gaveite of
India dated th¢ 26th July, 1976,

(i) The Sugar (Price Determuna-
tion for 197576 Production)
Second Amendment  Order,
1976. publishe 1n Noufication
No GSR T748(F, in Garette
of India dated the 3rd August,
1976.

[Pluced in Lebrary. Se¢ We. LT-1'0857
76.)

() A opy of Nouficaiion No.
28943/A14751 (Hindi and Enghsh
versions) published in Tam'l Nadu
Government Gazette dated tbe 17th
Februaty, 1976 making certain
amendments to the Tamil Nadu
Sugar Dealers’ Licenting Order,
1962, under sub-section (6) of sec-
tion 3 of the Essential Commodities
Act, 1955 read with clause (c) (iv)
of the Proclamation dated the 31st
January, 1976 issued by the Presi-
dent in relation to the State of
Tamil Nadu.



